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 broad  policy.
 do  hope  that  after  it  is  completed  and
 We  get  all  the  details  completed,  Gov-
 ernment  will  try  to  examine  the  pro-
 ject  and  consider  sympathetically.

 16.04  hrs.  -

 GENERAL  BUDGET—GENERAL  DISs-
 CUSSION

 Mr,  Chairman:  The  House  will  now
 take  up  general  discussion  of  the
 General  Budget  for  which  time  allot-
 ted  is  20  hours.

 Shri  M.  KR  Masani  (Rajkot):  Mr.
 Chairman,  when  I  spoke  in  this  House
 on  the  President's  Address  last  ses-
 sion,  I  hag  made  a  plea  for a  new
 temper  and  tone  by  which  we  could

 on  ad  atic  dialogue  in  this
 House  without  doubting  the  motives
 and  attacking  the  characters  of  one
 another.  I  had  said  that  we  and  the

 opposite  have  certain  com-
 mon  ends,  but  that  what  we  dis-
 approve  of  are  the  methods  by,  which
 they  think  they  can  get  to  those  ends.
 Now,  I  would  like  in  what  I  say  today.
 to  try  and  apply  the  spirit  of  the  plea
 I  hag  made  to  hon.  Members  on  all
 sides  at  that  time.

 ः
 to these p  blems,  ‘That is

 ee  i

 was  that  there  should  be  a  hospitable
 environment for  private  foreign  capi-
 tal.  He  was  good  enough  to  express
 publicly  doubts  about the  wisdom  of
 the  Second  and  Third  Five  Year  Plan:
 ang to  admit  that  mistakes had  been
 made.  He  ‘also  said  that  the  relative
 roles  of  the  State  and  the  free  sectors
 of  the  economy  shoulg  be  dependent
 on  their  relative  abilities  and  perfor-
 mance.  He  said  that  controls were
 only  a  means to  an  end.  All  these
 are  very  sound  principles.  Many  of
 us  have  expressed them  in  this  House
 over  the  past  few  years.

 But  I  have  to  confess  that  when
 Part  B  of  his  speech  came,  there  was
 absolutely  no  action  to  match
 these  precepts.  There  was  only
 the  customary  tinkering  with  the  rates
 of  taxation.  The  Finance  Minister  for-
 got  the  very  good  advice  somebody  had
 given  that  taxes  should  not  be  raised
 ur  lowered  from  season  to  season  like
 the  hemlines  of  women’s  skirts.  This
 Budget,  like  those  before,  has  done
 nothing,  only  a  little“higher  here,  a
 little  lower  there.  What  is  more  im-
 portant  is  that  there  is  nothing  in  this
 budget  to  cure  the  stagnation  from
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 “Tt  bas  been  described as  a  status

 cession on  the  way,  and  shortage of
 food  and  other  commodities  for  the

 budget.
 needed  was  a  dynamic  budget,  if  you
 like,  a  revolutionary  budget.

 Now,  the  Finance  Minister  says,  he
 has  done  something.  He  hag  balanced
 the  budget,  But  he  has  balanced  it,  If
 I  may  say  so,  by  passing  the  buck.  He
 has  passed  the  buck  in  two  directions.
 One  was  the  unfortunate  Railway
 Minister  who,  though  faced  with  a  defi-

 Morarji
 Desai}:  Did  he  say  that  I  forced  the
 Railway  Minister  to  do  it?

 Shri  M.  ह  Masani:  What  happened
 in  the  Cabinet  is  beyond  my  know-
 ledge.  But  judging  *  the  relative
 seniority  of  the  two  hon.  Ministers,  I
 would  not  put  a  little  gentle  twisting
 of  the  arm  of  the  unfortunate  Railway
 Minister  beyond  my  hon.  friend.

 The  other  direction  in  which  the
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 nary.  1  am  sorry  J]  syust  question
 that  claim.  Undoubtedly  by  balancing
 the  budget  and  eschewing  deficit
 finance,  he  has  tried  to  fulfil  the  laud-
 able  Purpose  of  stopping  further  in-
 flation.  But  bs;  his  indirect  taxation
 by  the  numerous  excise  duties  he  has
 raised,  he  has  effecteq  inflation  in  a
 Positive  manner.

 The  Economic  Adviser  of  the  Gov-
 ernment  made  a  statement  the  day
 after  the  budget  was  introduced  that
 the  new  duties  would  affect,  in  the  way
 of  inflation,  only  five  to  six  per  cent
 of  the  general  index  of  prices.  Only
 five  to  six  per  cent.  At  a  time  when
 the  whole  economy  is  saturated  with
 inflation,  five  to  six  per  cent  can  be
 a  lethal  does,  The  sympathic  or  chain
 reaction  which  can  set  in  among
 prices  that  gre  not  directly  affected
 by  the  excise  duties  can  be  very  far-
 reaching  ang  very  violent.

 What  is  the  background?  Why  do
 I  say  that  the  whole  economy  is  char-
 ged  with  inflation?  Thanks  to  the
 policy  of  those  who  sit  in  office,  prices
 Tose  in  the  past  four  years  by  14  per
 cent  every  year,  and  in  1966-67  they
 rose  by  16  per  cent.  According to  Prof.
 Shenoy,  one  of  our  best  economists,
 during  1966-67,  Government  was  print-
 ing  currency  notes  at  the  rate  of  Ra.
 1.3  crores  per  day  during  the  last
 twelve  months,  and  in  March,  1967,
 the  last  month  of  the  year  in  question,
 currency  notes  were  being  printed  at
 the  rate  of  Rs,  3  crores  per  day.

 It  is  against  this  background of  mas-
 sive  inflation,  criminal  inflation,  if  दे
 May  say  so,  that  this  mere  five  to  six
 per  cent  rise  in  the  price  index  has
 to  be  considered.  It  can  be  poison to
 the  body  politic  and  to  the  body  econo.
 Mic  and  can  spread  like  cancer  over
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 and  the  upper  ranks  of  the  skilled
 workers.  Aluminium  is  the  poor
 man’s  metal  The  cost  of  electrical
 equipment which  all  of  us  have  to  use,
 public  and  private,  and  a  hundred
 other  commodities  will  rise  because
 of  the  rise  in  the  excise  duty  on  alu-
 minium.  Even  utensils  will  cost  Rs.
 1.74  more  per  kilo.

 The  Finance  Minister  said  that  the
 Poor  too  should  be  taxed;  it  is  a  ques-
 tion  of  their  self-respect,  he  told  the
 Bombay  Union  of  Journalists  on  &th
 April,  The  whole  concept  of  a  Welfare
 State  is  that  those  who  are  under-
 privileged  shoulg  be  helped,  the  whole
 idea  of  g  Welfare  State  jis  to  put  money
 into  the  pockets  of  people  who  by
 their  own  efforts  may  not  be  able  to
 get  the  minimum  needs  of  life.  Today
 in  this  country  we  may  be  too  poor,
 thanks  to  the  misguided  policies  of  the
 Treasury  Benches  during  the  last  20
 years,  to  be  able  to  have  a  Welfare
 State  such  as  we  would  like,  bu*  cer-
 tainly  to  say  that  those  who  have  not
 should  be  taxed,  otherwise  they  would
 lack  self-respect,  is  a  very  crue]  joke.
 In  the  United  States  today.  Prof.
 Milton  Friendman  and  his  Liberal
 School  of  Economist.  advoocate
 “negative  taxation”.  They  say  that
 anyone  who  has  less  than  the
 lowest  limit  should  be  given  some=
 thing  to  supplement  it  to  bring
 him  up  to  the  exemption  level.
 In  other  words.  in  India,  if  we  were
 to  have  the  capacity  to  do  it.  if  we
 had  the  wisdom  to  follow  the  economic
 policies  of  the  United  States  and  jin
 course  of  time  reach  something  like
 their  affluence,  we  should  say  that  any
 ene  who  is  earning  less  than  Rs.  4,000
 a  year  should  be  given  by  the  State the  difference  between  his  income  and
 Re.  4,000  a  year  to  make  him  partake
 of  the  opportunities  of  life.  When
 the  rest  of  the  world  is  talking  about
 the  Welfare  State  and  negative  taxa-
 tion,  to  claim  that  a  man  who  is  des-
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 domestic gas  will  be  Rs.  1.42  more  per
 cylinder of  14.  5  kilos.  But  the  bigger

 particular  duty  is  pernicious
 because  already  petrol  and  diesel  are
 being  taxed  many  times  more
 than  they  should  ever  have  been.  Bus.
 fares,  taxi  fares,  scooter  fares,  will  all
 go  up.  It  has  been  rightly  described
 as  a  “stay-where-you-are  budget”  in
 every  sense  of  the  term.  Not  only  is the  country  mt  and  must  stay
 where  1  is.  Unfortunately  today,
 everyone  must  stay  where  he  is.  Even
 if  you  walk,  your  shoes  will  cost  you
 more  by  being  worn  out  faster.
 If  you  try  to  transport  any
 commodity,  that  will  cost  you
 more.  Therefore,  this  pernicious
 duty  on  petrol  and  high  power
 diese  oil  is  going  to  add  to  the  cost
 of  every  commodity  which  our  people
 use.  That  is  why  I  say  that  this  is
 not  न  budget  free  from  inflation.  It
 is  an  inflationary  budget  because  of
 both  the  direct  effect  of  taxes  and
 excise  duties  and  the  indirect  effect  on
 the  rest  of  the  economy.  Prices  are
 going  to  rise  as  a  result  of  this  budget in  the  coming  months.

 If  this  budget is  not  going  to  revive
 the  economy  and  is  going  *०  continue
 the  price  rise,  then  it  is  a  prett  bad
 budget:  it  is  a  useless  budget  and  it
 has  No  solution  to  the  problems  that  ,
 the  budget  should  haye  faced.

 the  Treasury  Benches!  What  more
 could  you  expect  from  this  poor  man?
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 Shri  Morarjj  Desai:
 are  one  of  them.

 I  am  glad  you

 Shrj  भ.  R.  Masani:  I  am  not  one
 of  them;  we  are  agreed  on  that.  I
 have  too  much  respect  for  the  hon.
 gentleman  to  feel  pity  for  him.  I  have
 a  feeling  of  sorrow  and  _  disappoint-
 ment  and  I  am  trying  to  control  anger.
 But  I  wi!]  not  insult  him  with  pity.

 1  say  that  there  was  =  an
 alternative  for  the  Finance  Minister.  I
 am  not  talking  of  his  bringing  in  a
 Swatantra  budget.  That  of  course  is
 beyond  him.  If  that  budget  could  be
 brought,-we  can  revolutionise  the  eco-
 nomy  of  this  country  within  a  year  or
 two  and  we  can  bring  in  a  new  at-
 mosphere  and  a  new  _  psychological
 mood.  Our  policy  would  be  the  exact
 opposite  of  the  policy  that  the  Trea-
 sury  Benches  are  following.  I  am  not
 expecting  him  to  do  anything  of  that
 kind.  The  policy  or  philosophy  of  all
 previous  budgets  has  been:  maximum
 revenues  through  maximum  rates  of
 taxation.  Our  philosophy  is  exactly,
 the  opposite:  maximum  revenues
 through  minimum:  rates  of
 taxation.  Ours  is  the  Policy  of  Presi-
 dent  Kennedy  which  he  indicated  in
 his  own  country  when  he  was  Presi-
 dent.  I  am  not  even  expecting  the  pre-
 sent  Finance  Minister  to  do  anything
 of  that  kind.  But  I  do  expect  him,
 within  the  framework  Of  his  own  Gov-
 ernment  and  his  own  policy,  to  do  the
 right  thing  by  the  country.  That  he
 has  failed  to  do.

 I  am  going  to  put  to  him  an  alter-
 native  budget,  an  alternative  budget
 which  he  could  have  brought  and
 carried  through  and  which  would  have
 produced  many  good  effects  for  this
 country.  I  am  not  just  criticising  his
 budget:  I  am  saying  what  he  could
 have  done  because  we  are  often  told:
 why  don’t  you  provide  an  alternative?
 This  is  not  the  Swatantra  Party  alter-
 native.  This  is  an  alternative  suggest-
 ed  to  the  Finance  Minister  of  the
 Congress  Government;  it  is  a  very
 modest  alternative  as  a  result.

 The  Finance  Minister  should  have
 starteq  with  economy  in  expenditure.
 It  is  shocking  that  of  a  fotal  expendi-
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 ture  of  Rs.  5150  crores  he  could  not
 make  any  cut.  Rs.  6  crores  On  defence
 is  all  that  I  remember  in  the  way  of
 reduction  in  expenditure  that  he  has
 ventured  to  make.  From  5,000  crores
 he  has  no  capacity  to  make  any  cut
 anywhere.  I  say  that  without  hurting
 anyone  very  much,  9८  could  easily
 have  effected  economies  of  at  least  Rs.
 150  crores,  which  would  be  less  than
 three  per  cent  of  the  total.  If  any-
 one  tells  me;  I  spend  a_  thousand
 rupees  and  I  cannot  cut  Rs.  30,  I  know
 that  he  is  lying.  Everyone  of  us  can
 cut  Rs.  3  out  of  Rs.  100  that  he  spends,
 if  we  really  want  to.  He  could  have
 cut  150  crores  painlessly  and  without
 tears.

 How?  He  has  given  Rs.  10  crores
 more  for  civilian  non-developmental
 exptnditure  which  is  mostly  wasteful.
 Our  bureaucracy  has  been  proliferat-
 ing  and  more  and  more
 drones  are  living  on  its
 they  are  under-employed.  Ins-
 tead  of  cutting  down  that  civil  expen-
 diture,  he  has  given  Rs.  10  crores
 more  this  year  to  waste.  I  suggest
 he  could  have  made  a  modest  cut  of
 Rs.  10  crores  on  last  year’s  civil  ad-
 ministration  expenditure.  That  would
 have  made  a  saving  of  Rs.  20  crores
 between  his  present  budget  and  my
 alternative  budget.

 It  has  been  suggested  that  there  is
 a  taboo  on  suggesting  a  cut  in  defence
 spending.  I  propose  to  break  that  ta-
 boo  today.  A  retired  Wing  Comman-
 der  of  the  Air  Force  wrote  in  a  ma-
 gazine  last  week  or  the  week  before
 that  “anypody  who  talks  about  a  cut
 in  defence  is  considereq  not  defence-
 minded;  and  the  entire  defence  finance
 is  completely  muffled  by  officialdom;
 it  is  hardly  ever  scrutinised  by  experts
 outside  the  circle  of  the  brass.”

 The  Prime  Minister  fall  a  victim  to
 this  fallacy  on  the  first  of  ‘his  month
 when  she  js  reported  ‘o  have  made
 the  following  remark:  “So  long  as
 there  is  danger  On  the  borders,  there
 can  be  no  cut  in  defence  expenditure.”

 I  suggest  this  is  a  non-sequiture.
 Danger  on  the  borders  and  defence
 expenditure  have’  very  little  to  do
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 with  each  other  except  indirectly.
 Economy  in  defence  expenditure  is
 consistent  not  only  with  maintaining
 the  effectiveness of  our  defences  but
 even  increasing  it.  On  the  one  hand,
 you  can  cut  the  waste  and  on  the  other
 hand  you  can  make  your  Armed  Forces More  effective  instruments  of  defence:

 Now,  one  could  claim  that  the  pre-
 sent  foreign  shoulg be  changed
 in  the  direction that  some  of  us  want
 to  change  it,  and  hundreds of  crores
 could  be  saved  for  this  country.

 Here  again,  I  am  not  suggesting that
 you  change  your  foreign  policy.  Let
 them  stick  to  the  present  palicy  of
 non-alignment,  but  even  within  this

 inventory  contro]  and  equipment  main-
 tenance  to  save  crofes  of  rupees  and

 is  today
 India  and  other  international  airlines.

 35
 fire-  ‘power of  a single  regi-

 the  army  or  a  single  squadron
 Force. el
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 capacity  of  the  defence  forces  can  be
 increased,  Ie  this  could  be
 done,  a  saving  of  Rs.  50
 crores  could  have  been  easily
 Made  in  defence  without  doing
 the  country  the  slightest  harm  and
 doing  a  great  deal  of  good.

 Thus,  Rs,  20  crores  on  civil  adminis-
 tration  and  Rs.  50  crores on  defence
 gives  you  a  net  saving  of  Re.  70  crores.

 I  will  now  turn  to  the  third  deld
 of  economy,  where  the  could
 be  the  biggest,  and  there,  I  would  say that  on  the  so-calleq  Plan  expendi-
 ture of  Rs.  1,826  crores, an  economy

 Project¥  which  could  have  been  easily
 dropped  without  touching  the  rest  of
 the  fourth  Five  Year  Play,  for  this
 year.  The  two  projects  I  suggest



 3009  Genera;  Budget—  JYAISTHA  15,  1889  (SAKA)

 published, and  we  realised  that  in  one
 year  Rs.  13  crores  have  gone  down  the
 drain  in  the  steel  works  at  Durgapur.

 But  the  worst  of  al]  these  white
 ‘elephants, worse  than  Durgapur,  is

 postponed

 I  have  got  information— ,  hope  hon.

 ger  drawing  Rs.  1300  to  Rs.  1600,  one
 senior  Personnel  Officer,  3  Personnel
 Officers, 9  Assistant  Personnel  Offi-
 cers  and  one  Law  Officer,  There  is  a
 General  Administration  Department
 with  a  Secretary drawing  Rs.  1600  to

 randy  cin  AA  SOS Ce ete ae cet  नप  seem  won  ar
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 Head, a  Transport  Manager and  finally,
 like  all  private  business  houses,  a  Liai-
 son  Officer  in  Delhi  drawing  Rs,  1800
 It  is  a  colossal  waste  of  scarce  resour-
 ces,  which  can  be  easily  cut  out  to
 gteat  advantage.

 According  to  information  with  me,
 it  sounds  dependable, but  I  hesitate  to
 mention  this  aspect  of  it,  many  of  these
 officers  1  have  mentioned  are  relations
 or  ministers  and  senior  Congress-men
 in  Bengal  and  Bihar  or  are  relations  of
 senior  Government  officials.  I  am
 going  to  pass  on  this  letter  to  the  hon.
 Finance  Minister  for  him  to  investi-
 gate,  I  am  too  responsible  to  read

 not  at  all  necessary  for  this  factory
 to  be  set  up  in  this  country.  There  is
 a  poduction  of  8,000  tractors  last  year
 by  Indian  companies.  I  believe  this
 was  quite  adequate.  In  fact,  there  is
 a  glut  on  the  market  and  even  these
 companies are  building  up  stocks.
 But  assuming  that  there  is  a  demand
 for  a  smalier  tractor,  as  has  been  al-

 Pid  )  -  produce mo  re  FE
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 {Shr  अ.  त.  Masani]  been  made.  Letmetellhim what  he
 Can  there  be  any  justification, when  we  Ould  have  done  or  gtill  can do  with
 have  the  wherewithal to  produce  all
 our  needs  of  tractors, to  be  talking
 with  foreign  country  to  set  up  a  fac-
 tory  at  a  cost  of  Rs.  25  crores  to  build
 tractors  which  we  can  produce at  a
 cost  of  Rs,  5  crores?  I  do  hope  the
 hon,  Minister will  investigate  this
 matter  and  deal  with  it  in  his  reply.
 Will  he  step  in  and  stop  this  criminal waste  of  public  money?  Unfortuna-
 tely,  68  per  cent  of  this  country’s  in-
 vestible  resources,  including  foreign
 aid,  are  today  being  invested  in  such wasteful  State  sector  enterprises.  Let
 me  estimate  what  this  costs  the  coun-
 try.  According to  the  National  Coun-
 cil  of  Applied  Economic  Research,  an
 organisation the  Government  them-
 selves  use,  if  you  give  a  tax  relief  of
 Rs,  100  crores,  those  who  get  the  re-

 11]

 that:
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 these  savings.  The  saving  of  Fs.  150
 crores  can  be  converted  into  tax  re-
 lief of  Rs.  150  crores—Ra.  80  crores
 on  indirect taxes  and  Rs.  170  crores on

 moveg  the  Annuity  Deposit
 It  is  the  worst  masterpiece of  confusion
 and  futility  ever  invented  by  human

 try  itse'f  employed  to  give  a  report,
 says  50,  He  says:

 “It  would  be  highly  desirable +o
 get  out  of  the  way  this  complicat-.
 ing  feature  which  in  reality  is  not
 even  germane  to  the  tax  structure.
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 a  mere  loss  of  Rs,  14  crores  it  could
 have  been  lifted  from  our  tax  system.

 The  saving  in  collection  charges
 would  have  been  extra.  Then  he
 should  have  removed  the  surcharge
 on  income-tax,  giving  another  Rs.  16
 crores  relief,  He  could  have  given
 relief  on  the  first  Re,  500  of  all  divi-

 10  per  cent  would  have  meant  Rs.  30
 crores,  bringing  the  total  to  Rs.
 70  crores.

 Thue,  along  with  Rs.  80  crores  on  ex-
 cise  duties  he  could  have  given  relief
 of  Ra.  150  crores  this  year  to  the  tax-
 payer.

 General  Dis.  अब4

 six  very  sensitive  sectors  for  the
 common  man,  and  the  ever-mounting
 Dearness  Allowance  bill  would  have
 been  stopped  from  growing  further.
 Thus,  such  a  Budget  would  have
 stabilised  prices.

 Finally,  he  could  have  got  mere
 Tiuvenue  which  he  has  thrown  aWay
 by  unintelligent  measures.  As  1  said, the  objective  should  be  maximising
 tax  revenues  by  minimum  rates,  not
 by  maximum  rates.  Normally,  the
 benefits  of  tax  relief  take  sometime
 to  be  shown.  1  would  have  been  told that  it  would  take  two  or  three  years for  the  benefits  to  be  shown  from
 tax  cuts.  But  this  year  happens  to
 be  a  special  kind  of  year  when  any
 relief  given  would  give,  you  returns
 within  this  year  itself,  There  is  a
 reason  for  this,  and  the  reason  is,  as T  have  pointed  out,  as  in  the  case  of

 ui; if a!  oe  4 eaten  उत ve
 given  more  relief  next  year  when  he
 would  have  come  before  us,  if  he  is
 ati  there,  28th  February, ‘1908,
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 super  or  parallel  Government  dilut-
 Ang  in  some  measure  the  respon-
 aibilities  of  the  Cabinet  to  Parliament
 -and  through  Parliament to  the  people,
 -and  that  its  staff  has  grown  to  mon-
 ‘strous  proportions  and  needs  to  be
 ‘pruned.  These  broadly  are  the  con-
 clusions.

 The  recommendations  of  the  ARC
 -are:  first,  that  the  Planning  Commis-
 ‘sion  should  be  an  expert  advisory
 body,  that  the  role  of  the  Planning
 Commission  should  be  confined  ६०
 Planning  and  evaluation  and  it  should
 stop  involving  itself  in  executive  func-
 itons  and  decision-making.  Secondly,
 that  while  the  Prime  Minister  and  the
 Finance  Minister  should  be  closely
 associated  with  the  work  of  the  Com-
 mission,  neither  of  them  should  be  a
 member  or  the  Chairmaq  of  the
 National  Planning  Commigsion.

 I  would  have  thought  that  this  was
 9  Modest  recommendation  and  could
 have  been  accepted  immediately  with-
 out  all  this  baffling.  The  fact  that
 this  is  a  vindication  of  what  we  on
 these  Benches  said,  I  hope  has  not

 of  Mr.  Hanumanthaiya  and  his  collea-
 gues,  Because  that  is  exactly  what
 ‘wt  have  been  saying.  We  pot  it
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 country,  as  much  to  the  State  Govern-
 ments  as  to  the  Union  Government.
 They  have  monopolised  that  all  this
 time,  kept  the  State  Governments
 completely  outside  the  purview  of
 planning,  and  have,  therefore,  all  the
 power  in  their  own  hands,

 They  should  be  grateful  to  the  Ad-
 ministrative  Reforms  Committee  that
 they  are  letting  them  out  so  gently,
 just  suggesting  that  they  retire  from
 the  scene  in  dignity  and  honour.  In
 the  Soviet  Union,  where  the  planning
 Process  started  and  where  it  also  fail-
 ed,  they  were  not  so  charitable  to
 the  planners  who  fail.  It  should
 interest  the  House  to  know  that  in
 the  USSR,  where  also  planning  has
 miserably  failed,  those  at  the  head  of
 the  National  Planning  Commission,
 talled  the  Gosplan,  are  normally  exe-
 cuted.  From  the  First  Five-Year

 Pian  to  the  death  of  Stalin,  the  posi-
 tion  of  Gosplan  Chairman  was  held
 by  six  officials  in  sucession;  four  of
 these  were  shot;  the  names were  G.  r
 Grinko,  V.  I.  Mezhlauk,  G.  Yu  Smir-
 nov  and  N..  A.  Voznesensky.  फट
 fifth,  Mr.  ४.  ४.  Kuibyshev,  died  sud-  ‘
 denly  and  in  mysterious  circumstanc-  ¢
 es.  Only  the  sixth  survived.  So,
 under  the  old  Stalinist  regime,  four
 were  executed,  one  died  mysteriously
 and  one  lived  ta  die  in  hed.  Even
 after  Stalin,  under  Mr.  Khruschev....

 An  hon.  Member:  He  is  referring
 to  Russia.

 Shri  ख़.  हे.  Masani:  It  is  better  that
 we  try  to  learn  the  lessons  without
 tears.

 Even  under  Mr.  Ehruschev,  Mr,  M.
 S.  Saburov,  was  accused  of  being  a
 member  of  an  anti-party  group  and
 lost  his  job.  As  of  now,  the  average
 Ife  of  the  Chairman  of  the  National
 Planning  Commission  in  Moscow,

 In  the  USSR,  Communism
 dragged  painfully  into  the

 Here,  we  have  the  framework



 tuling  party,  and  that  is

 in  the  Congress  Party’s  ranks  over  the
 Hazari  report.  My  sympathies  are
 entirely  with  these  gentlemen  who

 only  repeated  what  we  have  been  say-

 that  is  his  rea]  thinking,  he  is  wel-
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 He  says:
 (1)  “That  the  licensing  system

 set  up  by  the  Congress  Govern-
 ment  contains ‘the  implicit  assur-
 ance  of  more  or  less  monopolistic
 (Or  non-competitive)  positions
 which  the  licensee  ls  expected  to

 logically  late  at  the  same  time  as
 it  encourages  foreclosure  of  jicens-
 ed  capacity  by  influential  groups
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 ea  That  “if  Heensing  is  retain-

 —about  which  he  aeems to  have
 aome  doubts—

 «,  dt  should  be  limited  to  new
 undertakings of  over  Rs.  1  crore
 capital in  place  of  Rs,  25  lakhs as
 at  present’”  (page  2m),

 These  recommendations  are  very
 sensible  and  reasonable.  They  hard-
 ly  justify  the  hysteria  into  which  cer-
 tain  “leftist”  Members  of  the  Con-
 gress  Party  seem  to  have  gone,
 obviously  without  reading  the  report.
 I  guggest  that  tonight they  read  the
 Hazari  Report  before  it  is  discussed
 in  the  Lok  Sabha  in  the  next  few
 days.

 The  fact  that  the  system  of  licences,

 friends,  feathering
 has  pointed  out  by  us  month  after
 month  and  year  after  year  from  these
 very  benches.  I  myself  on  several  oc-
 casions  have  done  so,  and  you,  Sir,
 had  been  part  of  the  audience,  and

 you  have  replied  to  me  in  debate.
 I

 have  pleaded  with  the  House  that  the
 best  way  to  ensure  social  justice  and
 a  free  and  equal  society  in  which
 we  all  believe  is  to  scrap  this  permit-
 Jicence-control  apparatus  and  =  free
 the  people  from  this  octopus.

 The  correct  conclusion te  be  drawn
 trom  the  Hazari  Report  is  not  to  look
 for  scapegoats  here  and  there  but  to
 realise  that  all  this  is  inevitable  as
 a  result  of  so-called  socialism,  which
 ig  really  Statism,  and  to  give  it  up
 (Iaterruption).

 The  quarrel  between  the  Congress-
 men  and  Birlas  is  a  domestic  quarrel
 with  which  we  have  nothing  to  do.
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 of  the  small  man,  the  consumer, and
 not  the  wishes  of  the  politicians,  and
 officials  as  at  present,

 lf  State  enterprises  and  Bokaro  are

 hands,  the  big  feet  and

 ee
 blind  eyes  of  the  State”.  The  mil-

 a  mixed  class;  It  consists  not  only  of
 the  Malaviyas  but  also  of  the  Serajud-

 nation  of  corrupt  Ministers  and  cor-
 rupt  businessmen  exploiting  the  peo-
 ple  and  sharing  the  profit.

 16.54  hrs.

 [आर  Speaker  in  the  Chair].

 The  sad  thing  is  that  Shri  Morarji
 Desai’s  Budget  does  nothing  to  liberate
 the  Indian  people  from  this  “New
 Class".  On  the  contrary,  it  freezes  the
 states  quo.  1  think  the  effort  will  fail.
 अ  think  the  country’s  economy

 status  quo  will  not  work.
 sent  stagnant  order  will  come  unstuck

 ed  Mr.  Woods  is  reported to  have
 made.  He  has  said  “Hope  9  a  good
 breakfast but



 Shri  M,  क.  Masani:  Yes,  unfortunate-
 ly,  the  country  also  is  going  to  suffer,
 and  millions  of  innocent  men,  women
 and  children, who  ate  not  responsible
 tor  these  policies,  will  have to  pay  the

 a price.

 This is  the  real  tragedy of  this
 Budget,  As  I  said,  I  speak  with  great

 and  sorrow.  I still
 the  Finance  Minister  and

 If  they  have any  imagi-

 left,  even  at  this  late  hour,  let  them

 were,  as  already  mentioned  by  Mr,
 Masani  before  me,  drought  leading  to

 न्य  i
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 fore  it  is  obvioug  to  all  of  us  that  the
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 that  he  will  chalk  out  a  bold  plan

 The  wide  range  of  misce!laneous
 concessions  and  levies
 pression  that  the  budget  perhaps  1s
 @  major  fiscal  undertaking,  but  it  1s

 We  do  admit  that  it  is  nore

 economy  has  been  upset  to  such  an
 extent,  some  steps  have  to  be  taken
 first  to  bring  about  stability,  then  we
 ean  think  of  building  the  super  struc-
 ture.

 give  the  im.

 are  bad:  they  are  good.  But
 criticism  is  that  they  do  not  go  far’
 enough,

 17  hrs.

 It  is  natural  therefore  that
 are  various  questions  raised  by
 public.  One  is:  will  it  tackle  the
 problems?  Has  it  touched  the  ertitical’
 points  of  the  economy?  Has  he  given’
 productive  orientation  to  our  F

 Are  there’

 there
 the

 t  asic’

 it  give  confidence to  the  new  entre-
 preneurs  to  take  reasonable  economic
 risks?  Will  it  help  individual  saving*
 to  which  Mr.  Masani  had  again
 again  refered.  Will  it  hold  the  price-
 line?

 I  cannot  possib'y  go  into
 questions.  But  let  us  take
 the  major  points.  The  business  com-
 munity’s  reaction  is  that  nothing  has
 been  done  to  reviwe  capital  market,
 This  reaction  is  nothing  new.  During
 the  last  two  or  three  budgets,  thei"
 Teaction has  been  the  same.  It  is  true’
 that  the  capital  raised  by  non-govern-
 mental  private  companies  last  year
 was  low.  The  main  facts  of  the  bust-
 ness  situation  are  not  denied  either by
 the  Finance  Minister  or  by  anyboay
 else,  Recognising  this  difficult  situa-
 tion,  the  Finance  Minister  has  tried
 to  help  the  industry, may  be,  in अ
 small  way,  by  stimulating  industrial
 production  by  larger  availability  of
 bank  finance.  He  Was  not  spelt  out
 the  details.  I  would  rather  urge  that
 while  replying  he  should  give  miore:
 details  and  tell  that  these  are  the’
 various  steps  by  which  greater  financer  an
 ‘would be  made  available.  Today  the’

 -
 teal  position  is  that  only  the  bigger.

 thes’
 = pie]



 course  it  is  just  a  token  but  in  this
 tight  position,  even  this  indicates  a
 desire  and  the  goodwill  of  the  Minis-
 ter  to  help  the  industry.  He  has  also
 indicated  that  he  wou'd  try  to  see
 that  all  additional  outlay  is  directed
 to  capital  goods  industry  in  future
 and,  that  he  would  alsq  explore  all
 avenues  for  stimulating  deve'opment
 outlay as  soon  as  the  basic  supply
 conditions  improve.  It  is  well  known
 that  fiscal  concessions  alone  cannot
 revive  industry.  The  earlier  conces-
 sions  concerning  bonus  shares  though
 welcomed  by  the  capital  market  did
 not  produce  lasting  benefits.  There-
 fore.  the  Minister  has  right'y  pointed
 out  that  industrial  growth  is  inhibit-
 ed  more  by  the  lack  of  supply  of  raw
 materials,  capital  goods  and  machinery
 rather  than  fiscal  burden,  Relaxation
 of  industrial  licensing  and  decontrol
 of  steel  ऊ"  enable  the  industry  to
 diversify  production.  Government

 is
 this  will  not  so've  their  problem  im-
 mediately  but  industries,  it  is  hoped,
 will  start  moving  towards the  right
 direction.

 The  main  pleading  from  the  indus-
 trialist  is  that  taxes  should  be  redue-
 ed:  they  want  reduction in  the  rete
 of  the  tax an  tax
 and  in  thes  of  tax on
 unearned  income  a  >  tam  etc.

 ‘Genneat  Dias,  ‘gout.

 should  be  reduced.  the

 groups be  reduced?  It  does not  fit
 in  with  present  day  thinking  in
 modern  India.

 provision  for  rupee  and  exchange  re-
 agricultural  production

 to  States  has  been  increased  from
 Rs,  535  crores  to  Rs,  590  crores,  and
 Rs.  5  crores  have  been  given  for  land
 mortgage  banks,  It  is  true  that  per-
 haps  the  total  amount  given  to  the
 States  this  year  may  be  less  than  last

 position ts  very

 to  say  that  his  budget  is  not  produc-
 tion-oriented is  not  quite  correct.
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 that we  should  go  into  it  and  see  that the  implementation  of

 absolutely  contrary  to  the
 goal.

 The  next  important point  is,  how  to hold  the  price  line?  The  price  has
 risen  excruciatingly  to  46  per in  the  last  three  years.  Some  steps
 have  been  taken  by  the  Finance  Mi-

 amount  of  stability;  also,  he  has  pro-
 mised  to  reduce  administrative  ex-
 penditure.  He  has  said  that  he  is
 making  certain  efforts  in  his  own  de-
 Partment  and  also  will  try  to  influence
 other  departments.  I  would  like  to
 criticise  here—

 An  hon.  Member:  Criticise  whom?

 १8584 ग “ा
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 restraining the  rise  in  prices.  That
 would  have  given  more  benefit  to  the country.

 There  are  certain  inevitable  items
 or  which  the  Finance  Minister  want-
 ed  to  raise  the  resources.  But,  I  agree with  Mr.  Masani  that  in  9  huge budget  like  this,  if  we  wanted'to  save, we  could  have  saved, I  do  realize  that
 trying  to  reduce  the  administrative
 expenditure  is  a  very  difficult  task.
 With  my  own  experience  in  the  ad-
 ministration,  I  will  tell  you  that  for
 three  and  a  half  years,  |  was  trying
 my  level  best  to  reduce  the  expen-
 diture.  Reduction  in  expenditure
 does  mean  that  we  have  to  reduce
 the  number  of  employees  whenever

 stand  the  reason  for  the  agitation. in
 these  very  hard  days,  when  one  loses
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 to  show  that  this  is  a  subject  which

 are,  perhaps,  that
 after  devaluation  the  Picpomend
 problems  which  arose  were  not  t  am
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 ternational  prices  which  is  a  continu-
 ance  of  policy.  This  and  the  various
 other  steps  that  have  peen  taken  are
 expected to  boost  up  oWr  exports.

 But  I  would  like  tq  enquire  from
 the  Finance  Minister  whether  those
 industries  which  are  getting  foreign
 exchange  facilities,  loans  etc—the  ex.
 port  industries—are  doing  what  is

 they  should  earn  foreign  exchange  for

 is  made  we  will  find  that  most  of
 these  industries,  a  fairly  large  num-
 ber  of  them,  do  not  export  at  all.

 better

 in  the  home  market  than  to  export.

 to  see  to  what  extent  we  can
 them  facilities  and  see  that  they  ex-

 and  earn  foreign  exchange. more

 conclusion,  उ  would  say  that,
 though  1  have  been  fairly  critical—it
 does  not  mean  I  am  not  aware  of  the
 difficulties before  the  Finance  Minis-

 I  know  the  Finance  Minister  has  a
 stupendous  and  an  arduous  task  be-
 fore  him.  In  this  stupendous  and
 arduous  task,  he  not  only  requires our
 sympathy  but  also  our  active  coopera-
 tion.  If  all  of  us  are  determined  0
 look  after  our  national  interests,  it
 we  all  try  to  economise  and  save  and
 if  we  all  bring  about  a  proper  peycho-
 logical  atmosphere  in  the  country,
 there is  no  reason  why  we  should feel
 helpless.  New  nations  always  have  to
 face  various  difficulties.  We  are  pas-
 sing  through  very  difficult  days.  If
 we  are  confident.  enough,  if  we  are
 determined  cnough.  to  get  out  of
 these  difficulties,  ]  am  gure,  we  can  get
 out  and  we  shall  get  out  of  them.

 With  these  words,  I  have  done.

 श्री  हरदयाल  बेगम  (पूर्व  दिल्ली):
 अध्यक्ष  महोदय,  बित  मंत्री  जी  नें  जो  बजट
 पेश  किया  है  बह  अत्यन्त  निराशाजनक
 बजर है।  इससे  न  देश की  अर्थ  व्यवस्था
 का  ह्  सुधार  होगा  और  न  जनता  को  राहत
 मिलेगी  बल्कि  यदि  यह  कहा  जाय  कि  जनता  के
 जो  संकट  हैं  बह  जारी  रहेंगे और  महंगाई
 केकारण  आज  लोगों में  जो  थोडा  अहुत

 छोटा  सा  चिलम  हमारे  लागने  कथा है।
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 व्यापार है  आज  देशमें  ओबीसी भी
 देश की  अर्थ  व्यवस्था का  मूलाधार  दै  जह
 आज  हमारी  अर्थ  व्यवस्था  में  मौजूद  नहीं
 है।  पहली बात  यह  है  कि  देश  में  आने,
 पीने के  लिये  हो।  उस  में  भात्म  निर्भर  हो।
 दूसरी  बात  यह  कि  देश  अपनी  रक्षा  करने
 भें  सनथ  हो।  तीसरी बात  यह  कि  देश के
 पाल  अगर  बाहर  से  इमदाद  नहीं  मिले

 तो  वह  गुजारा  कर  सके  1  चौथी  बात  यह
 किसंसार  में  हमार  भाल  की  मांग  “हें
 जिससे  हमार  ग्कवो  की  साख  बनी  रटे।
 कोई  भी  अन  हमारी  अर्य  व्यवस्था
 अ  नहीं  ह ैऔर  अगर  इन्द्र  देवता
 कृपा न  करें  तो  देश  भूखों  मर  जाय।
 आज  दो  सूखे  के  बाद  अगर  तीसरी  वार  भी
 इन्द्र  देवता  वर्षा  न  करें  तो  देश  में  खाने  को
 नहों  और  अकाल  को  स्थिति  हो।

 20  वर्ष  की  कांग्रेस  की  नीतियों  का
 घिनावनी चित्र  हमारे  सामने  विस
 ने  रखा है।  20  सास  तक  आप

 को  इन्द्र  देवता  को  कृपा  पर  और  रहम
 छोड़े  हमे हैं।  इसलिये  अा  होने  से

 तो  उसके लिये  आपको
 मज

 अर्थ 3433 थ
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 कि  हमें  प्रदान  में  अपने  पावों  पर  खडे  होना
 है,  मह  समझा  जाता  कि  हमारी  आने  बाले
 20  साल  के  अन्दर  क्या  आवश्यकताओं

 होंगी,  यह  भाना  आता  कि  हमारे  जैसे  एक
 स्वाभिमानी  राष्ट्र  को  भीख  का  कटोरा

 लेकर  दनिया  के  सामने  नहीं  जाना  चाहिये
 और  इस  लिये  अपने  देश में  द... ल  उपजाने
 की  कोशिश  करनी  चाहिये  ताकि  हमें
 इसकी  नौबत  न  आये  तो  उस  स्थिति में
 देश की  सारी  अर्थ  व्यवस्था  का  नियोजन

 इस  प्रकार  से  किया  जाता  और  मैं  समझता

 हूं  कि अगर  इसप्रकार से  कृषि  प्रधान  देश
 अपने को  भान  कर  कपि  को  तरफ  ध्यान

 दिया  जाता  |  तोआज  20  साल  में यह  नौबत
 नहीं  आती  Y

 इसमें  अनेक  बातें  कहो  जा  सकती  हैं।
 इंडस्ट्रिलाइजेशन  के  शौक  में  जो  सुविधायें
 अंडस्ट्रिपलिस्टस  को  दो  गई  उससे  आखा
 क्या  उससे  दसवां  हिस्सा,  सौवां  हिस्सा
 कृषि  को  नहीं  प्रदान  किया  गया  1  इंडस्ट्रीज-
 लिस्टस के  लिये  कर्जे,  इंडस्ट्रिलिस्ट  को
 हायर  परचेज  पर  मशीनरी,  इंडर्ट्रगलिस्टस
 को  इनकम  टेक्स  में  राहत  कौर  अन्य  अनेक
 रियायतें दी  जा  रही  हैं।  एक  उद्:भपति

 कारखाने  के  बाद  दूसरा  कारखाना  और  300

 तक  कारखाने  10-15  साल  में  इंडस्ट्रियल
 लाइसेंस लेकर  खड़े  कर  सकता हे  लेकिन
 उसके  मुकाबले  पर  धि  के  बारे  में  जो  नीति

 आती  की  हद  मु करंट  की  गई  जिससे  भी
 किसानों  को  बहुत  परेशानी  हुई,
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